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CP NO.(IB) 449/ALD/2019

Parties are represented by their respective counsels.

Learned counsel appearing for the petitioner states that he received instruction on

behalf of the respondent that the talks of settlement are going on between the parties

and he seeks time.
Accordingly, put up on 13.02.2020.

Dated: 29.01.2020
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(Jusﬁce Rajesh Dayal Khare)
MEMBER (J)



